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Learned Counsel for petitioner filed rejoinder whereas Learned 

Counsel for respondent filed C.A. questioning the maintainability of the 

petition. The matter be listed on 20.10.2016 for hearing on the 

preliminary objection, without fail. As represented by both sides 

pleadings are completed. 

List the matter on 20.10.2016. 

SH.VSR AVAD ANI (Judicial Member) 

SH. H.P. CHATURVEDI (Judicial Member) 

Dated 19.09.2016 
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